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Special Mention (Rule-280) :
The following Members to raise matters under Rule-280 with permission of the Chair :

1. Shri Shiv Charan Goel 6. Shri Madan Lal

2. Smt. Pramila Dhiraj Tokas 7. Shri Ajay Mahawar

3. Shri Surendra Kumar 8. Shri Rajendra Pal Gautam
4. Shri Abhay Verma 9. Shri Anil Kumar Bajpai
5. Shri Rajesh Rishi 10. Shri Vijender Gupta

Papers to be laid on the Table :

I. Smt. Atishi, Hon’ble Minister of Power to lay copy of the Annual Accounts Report of
Delhi Electricity Regulatory Commission for the year 2022-23 (Hindi & English
Version) on the Table of the House.

II. Shri Kailash Gahlot, Hon’ble Minister of Information and Technology to lay copies
of the 10" to 13" Annual Report of Geospatial Delhi Limited for the year 2017-18 to
2020-21 (Hindi & English Version) on the Table of the House.

Discussion on Annual Budget (2024-25) :
Discussion on Annual Budget (2024-25) presented by Smt Atishi, Hon’ble Minister of
Finance on 04" March 2024 to continue.

Demands for Grants for the Financial Year 2024-25 :
Consideration and Passing of the Demands for Grants for the Financial Year 2024-25
presented by Smt. Atishi, Hon’ble Minister of Finance on 04" March 2024.

Appropriation (No. 2) Bill, 2024 :

Smt. Atishi, Hon’ble Minister of Finance to introduce the ‘The Delhi Appropriation (No. 2)
Bill, 2024’ (Bill No. 02 of 2024) with the leave of the House.

Hon’ble Minister of Finance to also move that the Bill be considered and passed.

Raj Kumar

09 March 2024 Secretary
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